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 HARYANA STATE POLLUTION CONTROL BOARD

                   C-11, SECTOR-6, PANCHKULA
              Ph-0172-577870-73, Fax No. 2581201
       E-mail:  hspcbhazardouswaste@gmail.com

 

-----------------------------------------------------------------------------------------------------

HSPCB/HWM/2022/                               Dated: 10/11/2022

 

To 

1. Chief Wildlife Warden, Government of Haryana, Panchkula.
2. Chief Conservator of Forests, North Circle, Ambala.
3. Director, Urban Local Bodies Department, Government of Haryana.
4. Regional Director, CPCB, Chandigarh.
5. Deputy Commissioner, Panchkula.
6. Municipal Commissioner, Panchkula.
7. Regional Officer, HSPCB, Panchkula.             

 

Subject: Proceedings of the meeting held under the Chairmanship of Chairman, HSPCB 
with the Joint Committees constituted by Hon’ble NGT in OA No. 225/2021 & 04/2022            
(Sanjay Kumar Vs UoI&Ors) held on 17.10.2022 in the office of Chairman, HSPCB,           
Panchkula.

                          

                Kindly refer to the subject noted above.

        In this connection, I have been directed to enclose herewith the proceedings of the
meeting held under the Chairmanship of Chairman, HSPCB with the Joint Committees
constituted by Hon’ble NGT in OA No. 225/2021 & 04/2022 (Sanjay Kumar Vs UoI&Ors)
held on 17.10.2022 in the office of Chairman, HSPCB, Panchkula for information and
further necessary action please.

DA/As above.

 

 

Endst./HWM/2022/                                Dated: 10/11/2022

 

               A copy of the above is forwarded to the following for information and necessary
action please.

 

1. Principal Chief Conservator of Forests-cum-HoFF, Panchkula.
2. Additional Chief Secretary, Environment & Climate Change Department- cum-
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Forests and Wildlife Department, Government of Haryana.
3. Principal Secretary, Urban Local Bodies Department, Government of Haryana.
4. PS to Chairman, HSPCB, Panchkula.
5. PA to Member Secretary, HSPCB, Panchkula.

 

 

 

 

  Senior Environmental Engineer (HQ)

       For Chairman
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Proceedings of the meeting held under the Chairmanship ofWorthy 

Chairman, HSPCB with the Joint Committees constituted by Hon’ble NGT 

in OA No. 225/2021 & 04/2022 (Sanjay Kumar Vs UoI&Ors) held on 

17.10.2022 at 02:30 PM in the office of Chairman, HSPCB, Panchkula. 

 

The meeting held under the Chairmanship of Chairman, HSPCB with the Joint 

Committees constituted by Hon’ble NGT in OA No. 225/2021 & 04/2022 (Sanjay 
Kumar Vs UoI&Ors) held on 17.10.2022 at 02:30 PM in the office of Chairman, 

HSPCB, Panchkula to review and discuss the progress in the matter of illegal 

waste dumping at Jhuriwala village, Panchkula. The list of participants is 
attached at Annexure A. 

 

Chairman, Haryana State Pollution Control Board welcomed the participants and 

briefly explained the objectives of the meeting to review and discuss the issue of 

illegal waste dumping at the site. The present status of the site was explained as 

below: 

 RO, HSPCB intimated that the waste is still lying at the site and no proper 

boundary wall fencing till date at Jhuriwala site to avoid stray cattle/wild 

animals as committed by Municipal Corporation in the earlier meetings, in 

compliance of the directions of the Joint Committee in its earlier meetings. 

 RO, Panchkula also intimated that the directions have also been issued to 

MC Panchkula and MC Kalka for compliance of the provisions of the Solid 

Waste Management Rules, 2016 and the decisions taken by the Joint 

Committees in the previous meetings, in compliance of the directions of 

Hon’ble NGT. 

 Chief Municipal Commissioner, Panchkula intimated that no fresh waste is 

going to the site. The waste that was dumped earlier will be removed as 

soon as possible. 

 EE, Municipal Corporation intimated that for the removal of the waste one 

no. of Trommel machine is already installed and tender for installation of 

additional Trommel machines is under process.  

 Municipal Commissioner also mentioned that as per the directions of 

Hon’ble Supreme Court of India regarding not setting up of construction 

activities within 01 KM area from the Wildlife Sanctuary, therefore no 

boundary wall could be constructed as the site is very close to the Wildlife 

Sanctuary. 

 Senior Environmental Engineer, HSPCB intimated that the cases of 

Environment Compensation and sanction of Prosecution are under process 

and will be approved shortly.  

During the discussion DC Panchkula and Regional Director, CPCB suggested that 

an alternative site should be considered for the future waste processing/ 

dumping and for the removal of waste dumped at the site. 

After discussing the progress and current status of the site with participants; 

Chairman HSPCB expressed his dissatisfaction over the progress and steps taken 
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by Municipal Corporation. Further, Chairman, HSPCB directed Municipal 

Commissioner, Panchkula and RO, Panchkula to do followings steps in this 

matter: 

 RO, HSPCB, Panchkula shall file the complaint in Special Environment 

Court, Kurukshetra as per the provisions of SWM Rules, impose applicable 

penalty on Municipal Corporation, Panchkula, besides giving directions to 

all concerned to stop the polluting activities immediately. 

 Municipal Corporation should immediately search an alternative site for 

the waste disposal and processing. Further, Municipal Corporation should 

obtain prior permission from MoEF& CC/HSPCB and other Departments 

before setting up MSW processing plant at new site. 

 Municipal Corporation should do proper fencing around the site so that 

wild animals could not be able to enter at the site. 

 As an immediate step to relieve of foul smell, Municipal Corporation 

should control the smell by using proper methods and chemicals, so that 

the inhabitants would not suffer. 

 Municipal Corporation should install additional Trommel Machines to 

remove waste from the current site. 

 Municipal Corporation should spread awareness about the segregation of 

waste and also do proper segregation before the disposal of waste. 

 MC Panchkula & Kalka should immediately submit an action plan for 

handling its daily waste addition, treating its legacy waste, activities for 

preventing pollution from the existing site and the remedial action plan for 

restoration of environment in the site, degraded by their activities so far, 

along with fragmented activities and timelines, machinery and manpower 

proposed, for further consideration and submission to Hon’ble NGT 

(consisting both short term plan and long-term plan). 

 

The meeting ended with thanks to all participants. 

 

     oOo 
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Annexure A: List of Participants in the meeting held 

under the Chairmanship ofChairman, HSPCB. 

 


